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MINISTRY OF HOUSING AND URBAN AFFAIRS
NOTIFICATION
New Delhi, the 5th March, 2025

F. No. A-11013/1/2015-DD-11.—In continuation of this Ministry's Notification No. A-11013/1/2015-DDI|
dated 01.02.2024, the deputation tenure of Smt. Ruby Nee Kaushal as Secretary, Delhi Urban Art Commission is
extended for a further period of one year w.e.f. 01.02.2025 i.e. up to 31.01.2026 or until further orders, whichever
is earlier.

SURYA NARAYAN JHA, Under Secy.
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